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, 26th May, 2023 


VACANCY CIRCULAR 


SUbject: Engag"Dlent of re.t.ued Omcets/OffiClaJS:·('~St~·.P$cipat Pr.i~afe Secretary1 , (Si'~PPS),. "Principl!lt: Private'. Secretar.y·I.PPSj·" "Private. Sec.t¢ta,ry.: (PSP' and "Personal 
Ass~stant (PAl") on. ;gnttae':'. basis: as C'onsuitilnt-iil Tariff .Aufho'rity for 'tvcajor Ports 
(TAMP) on contrac~basis"': reg. 

. The undersigned is. directed to circ~late herewith. vacancy circular inviting. , a:pp'ucati:Q~s,fr.omre*ed pfficers/Offidals from Cent,tai/ StateGov~mql.eI,i.ts:! Universitiesl.' ReeQgrtiZed:Resear.~b In~titut'esl PUblic ~ectot. Uildertakin.gs!- Semi :Oovern~ent S,tafutory/ . 
,A'b:fbti:omous organt~tip~s.l M~joI' ~ort;s Ailthprity{ Courtsl1)'.:i:b.u:n~J~l·Hig1;l.er: J\ldlcia! 
Service for engagement as Consultant in the O~t'e df,TAMPnD. contt.act ·basfs. 

2;, The Tenus & Conditions including application form,criteria, selection modalities etc. 
are en'closed and also· available on th~ Website < https://tariffauthority.gov.in!>. 

3. ·The 1a~t d,at~, for 'receipt ,of application 1s 15 (F14e~n) days from the date of 
publicat.lo.n...Qftbe'v.a~a.n~yin the Eo1pl~y.merit News. ApplicatiQIl 'I'eceiy~d /ilfter due <;late 
will· .not' De .¢onsjdeted. The ;applicat,io.ns of the candi9ate workihg in private· 
organization/company will not be entertained. 

4', :tnterested :candidates, who fulfil the:.eiigibility,criteri~. may st~Qmit theu-'ap:pUcatiOI',l; 
:in the· pr~.s.~tibed proforma: in sealed. cover super.scribed "Applicatlon for eng~g~ment a$

! ConsUltan,t' (Sr.PPS/PPS/PS/PA Level) on' contract .ba~isin T~P". Th~ ~p'piiGations 
duly ftIled and completed in all respect Should reach this o.tIi.q! at the' ac\dre~~ ­I Administrative Officer, Tariff Authority for Mlijor:Pbrls,. Ministry of PO.rtJ;,. Sbjpping

i and Waterways, Government of India, 4th Floor,: Bbjl~dar Bhavan, Mazgaoo; Mumbal­j. 

f 40010. . G .. 

O~()~~ 
. 

(~~if.~~r; 
Administrative Officer 

Enel. : As above.. . . 
. To-

II Ait (h9·Ce,ntral Government offic.es.1ocated iri. Mumbai and Major Ports Authority; .. 
2) ,A$$i·j3tant Dir~ctQr ('IT), TAMP for hosting on the website of TAMP and uploading the 

same on e~offi:ce. Notice Bo~rct;' . 
3) Jr. Hindi Translator - for Hindi Version 

·4) PA to Member (F); 

5) .Notice' Board; 

6) Guard File 


&2& 

http:applicat,io.ns
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Proforma 


Application form for engagement as .Consultation in 

Tariff Authority for Major Ports . ----~--

Self-att~sted 
passport si~ 

photo 

'~'~~--------'~~'PostappUed·ror: _____________________~__~~--------------~---

L' 	 N~e Jin 'BLOCK ~~TTE.RS) .J 
I 

2. l 	Father'sl Husband's Name 
" ....~-. 	 ...-~. ,.~,-.. '-.' .,- : 

;__~. Nati.~!l~ty._: ... __.: ~_~. 


I 4.
1---'- --..--..... -.......... - --.------.--- ­
; S. 	 ! Date of Birth'" !---.. _·-_·c-· -- --. :~-. 
I 

6, Address 
_._i 

! Mobile no. 7. 

8. 	 . E-mail 10 


Date of Superannuation from 

9.. 	 ... qo~~rnm.en! §<:rv!c:~ 


: Office's address and Telephone 

10. ·1 number (at the time of 


,. __ "' ,r:~ti!~~~J?,Ya! P.,~~se~t) . 

I 11. I Educational and Professional Qualification 

: "'--,-- -'-- - .. ~ ... -.- •• __._-_•• ------".-----_....P __ .. 

Ex~ 	, Name of Year of Percentage of 
Subject Division

Passed . University' passing 	 Marks' 
.--~-..~.~ ..-""".-.~.-- .. --"~'- ...) ­

J: 	 _ ...!.- ',~ ­

.1 

-.10_:. ~,xperienc.~·"~e¥i1s oJ all pt~Vio.u.s. and pre,sent ~~P~.o.~~~t:: 

Name of the. Name of the. Pay Period
I 	

Nature of Duties 
Employer post ScaleI Salary. From To 

: _13..:..l_~)Loth~r relevant information 
. Declaration : I solemnly declare that all the statements made in this applicati9n are true, 

complete and correct to the best of my ~nowledge and belief. I under:,>tand and agree that in the 
event of any information being found fal,se or incorrect/incomplete or ineligibility being detected 
at any time before or after selection/interview, my candidate is liable to be rejected and I shall 
be bound by the decision of the Tariff Authority for Major fort.s. 

Signature 
(Full na.ni.e of the applicant) 

Piace: 
Date' ;: 

http:qo~~rnm.en


rI 	 '•.. ". 
I 

Terms and C~mditions 

Tarif~ Authority for Major. Ports (TAMP) invites app1icC!,tions in the. prescribed 
fonnat (Annexure-A) from retired Officers/Official.~ fr()rt;l Central/ State Gove:tnments/ 
lIl)iversj.ti~sl Recognized Research Inst1.t:~t,esl Public Sector. Undertakings/ Semi 

I Gov¢r.nment Statutory/ Autonomous oq~ahiiations/ Major Ports Authority/ Courts/ 
I Tribunals/ Higher Judicial Serviee for· engagement as Consultant in the Office of TAMP.! 
" on contract basis.
! 

1. 	'Name/Number of Pos~s-

Consultants equivalent to the folloWing Posts :. 

1. Sr.. Principal Private Secretary (Sr.PPS) 01 
2. . Principal·Private Se'creta;rv(PPS) 02 
3;. . Private Secretary(PS) '" Personal Assistant(PAl 

. ­ 03 
rcsA. 

1. 	Eligibility­
. . '. 

a) 	 Should be an Indian citizen' and should have retired. or retire by 
31.05.2023 from the level of Sr. PPS'(Plly'Level-'l2111); PPS lp~y Lev¢l­
11/10), PS (P~y Level-8/9), and PAIPayLevel.7) orc'q:uivruenLlevel from 
any Central/ State Governments/ Un.iversitieSj Recognizeq. Resear~h 
Institutes/ Public Sector Undertakings/ Semi Government ·&t~tu:tor.yl 
Autonomous organizations/ M~jor Ports Authority! CourtsI Ttibunals/ . 
Higher Judicial Service.· '. 

b) 	 Equivalence of posts decided by TAMP will be fmal and binding. 

c) 	 Should. have sound knowledge and experience in stenography and 
establishment· and office p:r;ocedure rules/regulations of Central 
Government, Noting & Draftihg. '. . 

d). 	 Applicant must have very good knowledge of working on computers and IT 
platforms, such as MS Office software / E-Office etc. .J 

2. 	Exp.erience­

a)~owledge of Stenography in English. 

b) Minimum Stenography Speed of 80 wpm. 

c) Worked with Senior Officers i.n Central Government/State. Government/ 


Department etc. 
d) Well conversant in noting/ drafting and. managing. the personal section of 

the .senior offiCers. . 

e) . Liaison ~d coordination in connection with conducting meeting ~d tasks 
. assigned. 

3. 	Period of engagement ­

The engagement. shaJ.I on be contract, initially, for a period of ~ne year from the 
date of engagement and may be 'extended at the discretion of the Competent 
Authority s1..}bject to functional requirement, performance appraisal, fitness of 
individual etc. . 

http:t~tu:tor.yl


4. Age Limit ­

Candidate should not be more than 64 years of age as ori the last date of receipt 
of applications. The maximum period of engagement will be for a period of three 
years orupto 65 years ofage, whi~hever is earlier. 

5. Remuneration ~ 

The monthly consolidated fee/remuneration payable to the retired persons 
engaged as consultan,tsshall be in 'accordance with the Department of· 
Expenditure OM F.No.. 3-25/2020-E.Ul A dated 09.12.2020 and shall be arrived 
at by deducting the basic pension from the pay drawn at the time of retirement 
Le. @ (Last Basic Pay drawn - Basic Pension), along with Transport Allowance for 
each level of Consultant as applica,ble. r~' 

6. TA/DA-

No TA/OA is 'admissible for joining the assignment or on its completion: However, 

retired government servants who are engaged as Consultants will be entitled to 

draw TA/DA as per normal rules as applicable to any serving Officer of an ' 

equivalent rank in the Central Government whenever they are required to travel 

outside Mumbai in connection withthe official work. 


7. 'Income Tax ­

Income tax or any ,other tax liable to be deducted as per prevailing rules will be 

dedqcted at source before effecting the payment for which the department will 

iss,ue TDS Certificate Service ta,xas applicable shall be payable'extra at the 

prevailing rates. 


8. Leave-

The Consultants engaged in TAMP will be entitled for the paid leave at the rate of 
1.5 days for each . completed month of service. Accumulation of leave beyond 

calendar year may not be allowed. . 


In special circumstances, the Consultant could be called for services on holidays 

or beyond normal working. hour,S for which no extra remuneration will be paid. 

However, for' attending office on SaturdayI Sunday/ Other Publi~ Holidays t,hey 

may be given compensatory off .. 


9. Duties-

a) , The Consultant will, keep the officer free 'from routine nature of work by 

maiUng correspondence, filing papers,' maki'ng appointlnents, arranging 

meeting and collecting information. Some of the more specific functions are 

enumerated below:­

1. 	 Taking dictation in shorthand and its transcription in the best manner 
possible; 

ii. flXing up of appointments and if necessary cancelling them; 
iii. screening the telephone calls and the visitors in a tactful manner; 

I 

\).J 

http:3-25/2020-E.Ul


iv. 	 keeping an accurate list of.engagements, meetings etc. and reminding the 
officer sufficiently in advance for ke'epmg them up; 

v. 	 maintairiing; in proper order, thepspers required to be retained by the 
Officer; , ' 

vi. 	 ,keeping a note of the movement of files, seen by his officer arid other 
officers, if necessary; 

vii. 	 destroying by burning the stenographic record of the confidential and 
secret letters after they have been typed and issued; , 

viii. 	 carrying out the corrections to ,the officer's refer,ence books and making 
fair ,copies of draft demi-officialletters to be signed by ,the officer; and ' 

ix. 	 assisting the officer in such a manner as she/he may direct. 

I b) The Consultant may also be required to assist ,the office in any activity of 
general nature, including administrative and/or logistical matters. TheI Consultant may be attached with the ,officers ofany level and may have to 


[ work independently , 


10. Office time and wor~ng hours ­'\ 	 .r'!I.' 

I 
\~ 1 

The Consultant shall"be required to observe the normal office timing between 
9:30 AM to 6:00 PM and including half an hour lunch break from 1 :30 PM to 2:00

I 	 PM. The Consultant will mark his/her attendance in Aadhar Enabled Biometric 
Attendance System.I 

I 
f' 11. 	 Selection Procedure ­
I, 

a) Application received in response to this advertisement will be shortlisted 
on the basis of~erience and qualification of appUcants~ The shortlisted 

, candidates will be caJle:d,for skill test and or, interview fOr selection. 
I 
I .I b) 	 The decision of the Competent. Authority on selection of candidates will be 

final and no correspondence on this subject will be entertained. 'I 
! 
I 

I 
c) The TAMP reserves the right to accept or reject any or all the 

responses/applications with,out assigning any reasons whatsoever. 
i 

j J" d) 	 A panel shall 'be maintained, which shall be alive for one year from the 
date of selection of the Consultants. In case any selected Gonsultant does 
not join or left the, engagement in mid way, in such circumstances, 
Consultants from the panel list shall be given the appointment. 

12.' Confidentiality'of data and documents ­

The data collected a~h.vell as other dat,a and deliverables produced for the office 
shall remain with ,this office. No one shall utilize or publish or disclose or'part 
With, to a third party, any part of the data or statistics. or proceedings or 
information collected for the purpose of this assignment or during the course of 
the assignment for the office, without the e"press written consent of the office. 
The 'consultant shall hand over' the entire set of records of assignment, 
passwords, if any, etc. to the office before the expiry of the, contract, and before 
the final payment is released by the, office. 



13. . Conflict of interest ­

The Con~ultant appointed by this offi~e, shall in no case' represent or give opiriion . 
or advice to others in any matter which is adverse to·the interest of this office. No 
consultant would be permitted to take up any other assignment during the period 
of Consultancy. 

" 
14; Termination ­

a) 	 The engagement may be te~ated at any time by the office without 
assigning reasons whatsoever. after serving. a notice of one month or OQ 

payment of one month's remunerati9n in lieu of such notice. In case, a 
Consultant is no( willing to continue with his engagement in TAMPfor . 
wr,.atsoever reasons may be, he/she will have to serve a minimum notice 
of one month to·the office, which can be curtailed/extended depending' .. 
upon the workload. Decision of TAMP on such notice shall be final and 
binding in all respects. 

9) 	 In the.eventany Consultant is found unfit on, any account or if he/she is 
found guilty of any insubordination/misconduct, his/her services can be 
terminated immediately without any notice. . 

15. General ­

a) 	 Incomplete !lPplications' will not be considered. 

b) 	 No TA/DA will be paid to the cand,idates if called for the interview. 

c) 	 TAMP' shall not be responsible for any loss, accident, damage, injury 
suffered by the Consultant whatsoever arising in or out of the execution of 
his work including travel. 

d) 	 The engagement in TAMP shall; further, be subject to all rules, orders, 
mstructions, guldelines, etc., as may be relevant, and as modified from 
time to time. 

e) The Consultant will not be allowed to take any other assignment during 
.the period of contractual engagement. 

. ' 

- C;' • 


